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To.
The Repistrar General,
Hon'ble National Green Tribunal,
Principal Bench,
Faridkot House, Copemicus Marg,
New Delhi- 110001

Sub: Response on Lehalf of Respondent No-1 Uttar Pradesh Pollution Control
Board, in_combliance to the order dated 24.04.2024 passed by Hon'ble
NGT. Principal Bench, New Delhi in Original Application No. 12 of 2023
in the matter of Alols Kumar Mishr& Anr Versus State of UP & Ors.

Sir,

Kindly refer to the subject mentioned above. In compliance of the order dated
24.04.2024 passed by the Hon'ble National Green Tribunal, Principal Bench, New
Delhi in Original Application No. 12 of 2023 in the matter of Alok Kumar Mishr &
Anr Versus State of UP & Ors. Please find attached herewith the response on behalf

of Respondent No-] Uttar Pradesh Pollution Control Board for your kind perusal and
further necessary action.

Sincerely Yours, A

aP
' A LA
Enclosures: As above @‘%},‘:\\0
(Dr. . Singh)

Regional Officer
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T ORETHE HON'BLE NATIONAL GREER

In
QRIGINAL APPLICATION NO- 12/2023

IN THE MIATTER OF:

Alok Kumar Mishr & Anr. Applicant

Versus

State of UP & Ors. Respondent

Order Date- 24.04.2024
Next Listing- 05.08.2024

Response on behalf of the Respondent No-1, Uttar Pradesh

Pollution Control Board, in compliance to the order dated

24.04.2024 passed by the Hon'ble National Green Tribunal,

Principzal Bench, New Delhi in Original Application No. 12 of
2023 In the matter of Alok Kumar Mishr & Anr Versus State
of UP & Ors.

That the Hon'ble National Green Tribunal, Principal Bench,
New Delhi (hereinafter referred as Hon'ble Tribunal) vide its
order dated 24.04.2024 in Original Application No. 12 of 2023 In
the matter of Alok Kumar Mishr & Anr Versus State of Up & Ors
has passed the directions. The relevant excerpt of the order js

as below:-

........ 3. Hence, we deem it proper to implead the following as
respondents In the matter:-

1
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() Membaor Socretary, UPPCH;
(iDistrict Maglstrate, Gonda;
(1i)N/s. Balrampur Chinl Mills Ltd. (Sugar Unit), Villageo Datauli,
rehsit Mankapur, District, Gonda, UP;
(iv)M/s. Balrampur Chinl Mills Lid, (Distillery Unit), Village
Datauli, Tehsil Mankapur, District, Gonda, UP.
Sh, Pradeep Misra, Learned Counscol accepls notice on boehalf of
fesgondent no.1-UPPCB.
3. Let notice be issued to other respondents for filing their

Fesponse/objections to the report at lecast one week before the next
date of hearing.............»

4,

Resnonse-

1. That in compliance to the order dated 05.02.2024 passed
By this Hon'ble Tribunal in Original Application No.
12/2023, a Joint Committee Report has been submitted by
the Regional Office, Ministry of Environment, Forest &
Climate Change, Lucknow vide letter no. XXI/ENV/NGT/
CC/126/2023/46 dated-23.04.2024 before the Hon'ble
Tribunal, New Delhi.

2. That in pursuance to the recommendation made in the
above Joint Committee Report, the Uttar Pradesh Pollution
Control Board vide lelter dated 18.07.2024 has issued a
directions under Section 33A of the Water (Prevention and
Control of Pollution) Act, 1974 and under Section 31A of
the Air (Prevention and Control of Pollution) Act, 1981
against the both industries in question i.e. M/s. Balrampur
Chini Mills Ltd. (Sugar Unit), Village Datauli, Tehsil
Mankapur, District, Gonda, UP, and M/s. Balrampur Chini

2

@1.
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Milte Eid. (Distillory Unit), Villagoe Datauli, Tohsil Mankapur,
sttty Gonda, UIPD The copy of the lelters dated
1807.2024 are being colleclively altached herewilh as
Annexure No-1 1o Lhis response.

The above response on behalfl of the Ultar Pradesh

Poliution Control Board is placed before this FHon'ble National

Green Tribunal for perusal and kind consideration. R
Date: c \00\\

2N
Place: Ayodhya ' 2

(Dr TN Singh)
Regional Officer,
UP Pollution Control Board,
Ayodhya.
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. The Unit should optimize the performance of its STP so as to meet the prescribed standard.
The Unit should prepare comprehensive irrigation management plan by cngaging an Agricultural
cientist or Agricultural University/Institute as per the CPCB guidelines titled "Guideline for
Utilization of treated cMMuent in imigation” and submit the same 10 SPCB which shall verify the same

while issuing Consent to the Unit. Further, UPPCB, may incorporate the reccommendations of the

Irrigation Management Plan as conditions of Consent to Operate granted to the Unit, as per CPCB's
Guidelines.

(V7]

The Unit should install permanent structure over and above the drain (not below the drain) for taking
the ETP treated cffluent to command arca 5o as 1o rule out any misuse of HDPE pipeline for bypass of
effiuent into the drain. The Unit should also clean the drain along the boundary wall.

The Unit should ensure proper operation & maintenance of SRS unit, so that Sulphate may be
efTicienmly removed from the effluent.

S. The Unit should maintain proper logbook record of Haziardous and other waste and maintain the

manifest for hazardous & ather waste (Form 10 [Sce rule 19 (1))). Further record of ETP sludge
gencration and use should also be maintained.

. The Unit should apply for the CTO regarding uses of Ash, sludge, fermenter sludge for manufacturing
of Granules in the ‘Granulation plant and also for the uses of press mud for Briquettc manufacturing.

LA TEEErS s oS wHMAraSANST L D pa.

T.C/12V, Vibhuti Khand Gomtl Nagur, Lucknow - 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764

Email: info@uppcb.in - Web Site: www.uppeb.in
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() KN

7. The Drain-1 is passing through the Sugar Unit premiscs, therefore UPPCB should examine the issue as
per the land records in consultation with land revenue department and irrigation department and take
appropriate action so as (0 rule out any possible effluent discharge through the Drain in their premises.
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I The Unit should not cxceed the alcohol production and adhere alcohol production as consented
capacity permitted by UPPCB and prescribed under the EC (Environment Clearance).
2. The Unit should properly operate & maintain the Acration Tank and Clarifiers (sccondary and tertiary)
of CPU and accordingly rectify the problem at the earlicst.
The Unit should properly operate & maintain the CPU and enhance the performance of CPU and RO
s0 as to meet the desired water quality for reuse & recycle of the treated effluent with the process
<. Thz Unit should provide a demarcation line in the Lagoon and should store the spent- wash below the
demarcation line
The Unit shall dismantle the additional two lagoons provided at old bio-compost yard and thereafter
level them accordingly under the supervision of UPPCB.
6. The Unit should apply for the CTO regarding uses of ‘Ash (Slop fired boiler), fermenter sludge for
manufzcturing of Granules in the 'Granulation Plant'.
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I. The Unit should not exceed the alcohol production and adhere alcohol production as consented
capacity permitted by UPPCB and prescribed under the EC (Environment Clearance).
2. The unit should provided easy ladder (spiral /scaflold type) at the stack to ensurc safe access to
sampling port for cmission monitoring as per CPCB Emission Regulations Part-I1.
3. The Unit should apply for the CTO regarding uses of Ash (Slop fired boiler), fermenter sludge for

=

manufacturing of Granules in the 'Granulation Plant’.
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1. The Unit should ensure regular water sprinkling and also take other necessary measures in and around the
boiler and near bapasse storage arca to minimize the bagasse dust dispersion in the ambient environment.
. The Unit should provide casy ladder (spiral /scaffold type) ladder at stacks instead of monkey ladder to
ensure saf¢ aceess to sampling port for emission monitoring as per CPCB Emission Regulations Part-[f.
3. The Nue-pas of boiler should be diverted and released through common stack or separalte stack with the
ermission of UPPCB and UPPCB may examinc the matter and take further necessary action and may
incorporate the same in the CTo.
4. The Unit should apply for the CTO regarding uses of Ash, sludge, fermenter sludge for manufacturing of
Granules in the 'Granulation plant and also for the uses of press mud for Briquette manufacturing. .
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